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GRANTS  TO EMINENT WRITERS ARTISTS IN 
INDIGENT CIRCUMSTANCES 

139. SHRI B. N. BHARGAVA: Will the 
Minister of SCIENTIFIC RESEARCH AND 
CULTURAL AFFAIRS be pleased to state the 
number of those eminent writers and artists in 
indigent circumstances to whom grants were 
given by Government in the year 1961-62 
according to the revised scheme, the total 
amount of such grants and the terms on which 
the grants were given?] 

 

ttTHE MINISTER OF SCIENTIFIC 
RESEARCH AND C U L T U R A L  
AFFAIRS (SHRI HUMAYUN KABIR) : The 
number of new cases of writers and artists 
assisted under the revised scheme during 
1961-62 was 41. The total assistance given 
amounts to Rs. 14,475. The expenditure is 
shared between the Central and State 
Governments in the ratio of 2:1.] 

 

t [ARCHAEOLOGICAL  MUSEUMS 

140. SHRI B. N. BHARGAVA: Will the 
Minister of SCIENTIFIC RESEARCH AND 
CULTURAL AFFAIRS be pleased to state the 
names of places where archaeological 
museums are proposed to be opened during 
the Third Five Year Plan period ] 

 

+ [THE DEPUTY MINISTER IN THE 
MINISTRY OF SCIENTIFIC RESEARCH 
AND CULTURAL AFFAIRS (DR. MONO 
MOHAN DAS): There is no scheme for 
opening archaeological museums under the 
Third Five Year Plan.] 

 

 FINDING OF NEW IDOLS AND STATUES 

141. SHRI B. N. BHARGAVA: Will the 
Minister of SCIENTIFIC RESEARCH AND 
CULTURAL AFFAIRS be pleased to state: 

 [ ]   English translation. 
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(a) the number of new idols and statues 
which were found during the survey of 
temples and memorial buildings last year 
and their value; 

(b) at what places and in what condition   
they were found;  and 

(c) the number and names of new 
memorial buildings which were taken 
possession of by Government and the places 
where they are located?] 

 

THE DEPUTY MINISTER OF SCIENTIFIC 
RESEARCH AND CULTURAL AFFAIRS 
(DR. MONO MOHAN DAS): (a) and (b) Time 
and labour spent in collecting the 
information will not be commensurate with 
the result thereof. 

(c) The Government do not take possession 
of any memorial buildings.] 

142. [Transferred to the 9th May, 1962.] 
143. [Transferred to the 8th May, 1962.] 

ABSORPTION   OF   LEFT-OVERS FROM THE 
LISTS   OF   QUALIFIED   ASSISTANTS 

144. SHRI M. P. BHARGAVA: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether Government have taken any 
decision to absorb as and when the vacancies 
for Assistants arise the small number of 
candidates left over from the lists of 
qualified Assistants: 

t[ ]   English  translation. 

 
(b) whether it is a fact that the Union 
Public Service Commission have agreed to 
the above proposal; and 

(c) what is the number of such qualified 
candidates? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI B. 
N. DATAR) : (a) The reference presumably is 
to the list of candidates recommended for 
appointment on the results of Assistants' 
Grade (R.T.E.) Examination held in January 
1958. All the eligible candidates 
recommended by the Union Public Service 
Commission have been absorbed as Assis-
tants. 

(b) and (c)  Do not arise. 

ROURKELA FERTILIZER PROJECT 

145. SHRI N. SRI RAMA REDDY: Will the 
Minister of STEEL AND HEAVY INDUSTRIES be 
pleased to state when the Rourkela Fertilizer 
Project is expected to go into production7 

THE MINISTER OF STEEL AND HEAVY 
INDUSTRIES (SHRI C. SUBRAMANAIM) : By 
about September, 1962. 

 


